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Archives of India; the names of the 
States where such literature has been 
found; and 

(b) whether any State Government 
have established Regional Record Office, 
and if so, the names of the States which 
have done so?] 

Offices of the Archives of State Gov-
ernments is not readily available.] 

 

t [GENERAL     EDUCATION     PROGRAMME 

546. SHRI B. N. BHARGAVA: Will 
the Minister of EDUCATION be pleased to 
state the names of the Universities where 
General Education Programme has been 
started; how much of expenditure on this 
programme is borne by the Universities 
and how much is met by grants from  
Government?] 

 
 

t[THE MINISTER OF EDUCATION 
(DR. K. L. SHRIMALI): (a) According to 
the universally accepted archival 
principle the ownership of records of 
defunct or merged States vests in the 
successor Governments. The records of 
all the ex-Princely States have thus 
become the property of the States Ln 
whom they have merged. The 
Government of India have not, therefore, 
taken any steps to bring the old records of 
historical importance lying in ex-Princely 
States to the National Archives of India or 
to collect information about the existence 
of such records in the States. 

(b) All State Governments have 
Record Offices of their own. Information    
regarding the    Regional Record 

t[THE MINISTER OF EDUCATION 
(DR. K. L. SHRIMALI): The requisite 
information is being collected and will 
be placed on the Table of the House 
when available.] 

 
t[ ] Hindi translation. 


